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S.0. 268—1In pursuance of - section 17 of the Industrial
Disputes Act, 1947 (14 of 1947, the Central Government
hereby publishes the. award of the Central Government
Industrial Tribunal No. 2, Dhanbad as shown in the Anne-
xure, in the industrial dispute between the employers in
relation fo the managemeni-of Loyabad Collicry of Messts

-1 and their workmen, ~whichwas
Jizc;évcd by the Central Government on the £th - January,

(ANNEXURE)

BEFORE THE CENTRAL GOVERNMENT INDUSTRIAL
TRIBUNAL (NO. 2) AT DHANBAD

Reference No. 89 of 1985

In the matter of Industrial Disputes under Section 16(1){d)
of the I. D. Act, 1947

PARTIES :
Employers in relation {0 the management of Loyabad
Colliery of Messrs Bharat Coking Coal Limited and

their workmen.

APPEARANCES :
On behalf of the employers—None.
On behalf of the workmen.—MNone.

STATE : Bibar INDUSTRY : Coal
Dated, the 31st December, 1985

AWARD
The Government of India, Ministry of Labour in exercise
of the powers conferred on them under Section 10(1)(d) of
the 1. D. Act, 1947 has referred the following dispute to this
Tribunal for adjudication under, Order No. 1.-20012(48)/85-
DI (A), dated, the 1st June, 1985.

SCHEDULE
“Whether the action of the management of Sijua Area

vy of Messrs Bharat Coking Coal Limited in not
giving Techpical Grade-B to Shri Kasim Mian is
justified 2 If mot, to what relief the workman 18

entitled ?”

The union representing the concerned workman did not
file his W.S. alongwith his documents and list of witnesses
within the time allowed by the order of reference. Accord-
ingly a regd. notice was jscned upon the union but inspite of
the said notice the union or the workman did not furn up
nor filed their WAS. along with their document and list of
witnesses. The cace was adiournad but even there no step
was taken by the union. Jt apnears therefore that the union
or the concerned workman wete not interested in the refe-
rence. Accordingly the reforence was closed.

In view of the facts that the union or the concerned work-
man did not take anv sten in the reference a «“No Dispute”
award is nassed in the case.

Dated : 31-12-1985.
1 N. SINHA. Presiding Officer
No. 1.-20012(43) /85-D.1IT 9}
A V.S SARMA, Peck Officer
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New Dalhi, ﬂ_1e 6th January, 1988

S. 0. 269.—In exercise of the powers conferred
by sub-sections (1) and (2) of Section 6 of the Equa! Remune-
ration Act, 1976 (25 of 1976) and in supersession oy noti-
fcation of the Gazette of India in the erstwhile Ministry of
Labour No. S.0. 494(E) dated the 5th July, 1983 published at
pages 2 and 3 of Part II, Section 3, sub-section (ii) of the
Gazette of India Extra-ordinary dated the Sth July, 1983,
the Central Governmert rereby constitutes on Advisory Com-
mittee consisting of the following members :(—

Advisory Committee

. Union Minister of State for Labour —Chairman

2. Additional Secretary, ~Vice-Chairman
Ministry of Labour
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3. Joint Secratary, Ex-officio member
Department of Womeh's Welfare.
4. Adviser, —do—
Employment and Manpower,
Planning Commission. .
5. Joint Secretary & Director General = —do—
of Employment and Training, -
Ministry of Labour.
6. Labour Secretary, —do—
Government of Purjab.
7. Labour Secretaiy, —do—
Government of Rajasthan.
8. Labour Secretary, —do—
Governmeitt of Karnataka.
9. Labour Secretary, S o O
Government of Kerala.
10. Labour Secretary, —do—
Government o f Maharashtra.
11. Joint Secretary, Member Secretary
Minjstry of Labour. -
12. ShriK.P. Rabindernathan, Non-official Member

Director (Personnel).
Hindustan Aer onautics Ltd.,

~Hansalaya Building,

—New-Delhi-110001.

13;

LS.

16.

18.

19.

20.

. Smt. Manorama Vaid,

/. Smt. Kamala Sinha,

Dr.(Mrs.) V. Rahamathulla,
Medical Adviser,

United Planters Associationr of
Southern India,

Post Box No. 11,

Glenview,

Coonoor-643 101 (Tamil Nadu)
—do—
M/s. Keshew Metal Works,

A-7/2, New Friends Colony.

New Delhi-110065.

Dr. (Miss) S. Vijalakshmi,

Vice-Chairmar,

INTUC Central Women Workers Committee,
3, Dooming Kuppam St., Sunthome,
Mylapore, Madras-4.

Ms. Shoba Pednaker,

C/o Indian National Municipal &

Local Bodies Workers Federation,

Kamgar Karyalaya, Topiwala Lane,
Lumington Road, Bombay-400007.

—d —

T [

—do—
Vice President,

Hind Mazdoor Sabha,

M 3/32, Shri Krishna Puri,
Patna-800 001 (Bihar).

Smt. Swadesh Menon,

Clo T-15, Atul Grove Road,

New Delhj—110001,

Smt. Indumati Bhattacharya, M.P.
206, North Avenue,

New Delhi.

Ms. D. K. Taradevi, M.P.

151, South Avenue,

New Delhi.

Prof. (Mrs.) Asima Chatterjee, M.P.
301, Indian National Scince,
Academy,

Bahadur Shah Zafar Marg,

New Delhi.

—do— :

—do—

T [, -

—do—

THE GAZETTE OF lNDIA JANUARY 25, 1986/MAGHA 5, 1907

S

22. Mrs. Ela R. Bhatt,
General Secretary,
Sclf Employed Women's Association,
Ahmedabad.

23. Dr. Veena Majumdar,

: 3, Panchasbeel Enclave,

W Delhi-l 10017.

24 Ms. Jaya Arurachlam, :
55, Ahimsana Garden Road,
Madras.

25. Smt. DevakiJain,
Director,
Institute of Social Studies Trust,
5, Deen Dayal Upadhayay Marg,
New Delbi.

26. Smt. Ranbit Kaur,
78, Sector 2,
Chandigarh. 170001.

57. Smt. Sasikala Singh
69, Bharat Colony,
Model Town,
Rohtak (Haryana).

28. Smt. Manju Chowdry,
~__CloP.K. Chowdry,
—_Member -

Assam Public Service Commission,
Gauhati (Assam).

29. Smt. K. Kaheswari Amma,
Janaki Sadanam
Ambalapuzha
Allepey District Kerala.

30. Dr. Balranidutta
Convenor Mahila Congress,
Orissa P.C.C.

Station Road
Puri-2 (Orissa).

31. Smt. Ivez Cota Cervalbo,
Behind Grace Church,

Margua (Goa)

32. Smt. Sarojini Pulla Reddy,
1-9-1, Bowenpalli,
Secunderbad (Andhra-Pradesh)

33. Smt. Renuka Sarma,
Advocate,
patna High Court,
Sr. Krishna Puri,
Sahadev Mahata Road,
patna-1 (Bihar).

34. Smt. Anasuya Sarma,
Chairmar, INTUC, UP Branch,
Women Wing,

~ Lucknow (U.P.):

35. Smt. Padmavathi Shastri,
5.9.22/21, Sailendu,
Adarshnagar,
Hyderabad.

36. Smt. Sunjta Gadgil,

6. Janpath,
New Delhi.

37. Smt. Laxmi Devi, Ex-MLC
17-A, B. K. Guda,
Sanjivareddy Nagar,
Hyderabad.
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irija Vyes,
cretarys
£ Rajasthan,

—do—

—do—

spanta Sharmd, -
<ia] Workers,
JMotihari,

Bihar.

—Jdo—

Nirs. Megha patil,
President Mahila Sangh
of Meharashtra,
BBlock, Jaldarshan’
Flat No. 3, first floor,
apeonsea Road,

' Bombay.

[No. S-42025/49|84-Women’s Cell]
ASHOK NARAYAN, Jt. Secy.
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